IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 26.03.2025

' | Notified
Case No. Courtjamount
Fee
10

1 |J BEHERA 24340/2025(26.03.2025 |ABLAPL/3009/2025 | | c |
ARUN KUMAR

2 opmia 24346/2025|26.03.2025 |ABLAPL/3020/2025 |10 c

3 |HK MALLICK |24349/2025|26.03.2025 |ABLAPL/3052/2025 [10 | c |
NTRANJAN 14.00,3*14

4 24379/2025|26.03.2025 |[WP(C)/2104/2013 |7 document U
ROUT in dms

5 |s c BISWAL [24392/202526.03.2025 |WP(C)/21677/2015 [10 | c |

6 |S CH DASH  [24397/202526.03.2025 |WP(C)/19513/2015 [10 | c |
P. K.

‘7 OUTRAY ‘24401/2025‘26.03.2025 WP (C) /7684/2025 ‘10 ‘ ‘c ‘

'8 |P N NAYAK  |24404/2025|26.03.2025 |[WP(C)/3175/2025 |10 | c |

9 |I CH SAHU  |24405/2025(26.03.2025 |MACA/998/2016 0 | c |
BRAJA MOHAN

10 o o er 24407/2025|26.03.2025 [WP(C)/7932/2025 |10 c
BRAJA MOHAN

11 g er 24409/2025|26.03.2025 |[WP(C)/7935/2025 |10 c

12 |P. C. DAS  |24411/2025|26.03.2025 |WP(C)/1692/2025 (|10 | c |

113 |s GUPTA 124414/2025(26.03.2025 |[WP(C)/7514/2025 |10 | c |
BRAJA MOHAN

14 [giooter 24418/2025|26.03.2025 |[WP(C)/7957/2025 |10 c

15 M. ROUT 124419/2025(26.03.2025 |[CMP/349/2025 0| c |
BRAJA MOHAN

16 |oananor 24420/2025|26.03.2025 |[WP(C)/7953/2025 |10 c
BRAJA MOHAN

17 |oanaNGT 24423/2025|26.03.2025 |[WP(C)/7988/2025 |10 c
BRAJA MOHAN

18 | Nor 24424/2025|26.03.2025 [WP(C)/7996/2025 |10 c
BRAJA MOHAN

19 | oot 24426/2025|26.03.2025 |[WP(C)/8144/2025 |10 c
BRAJA MOHAN

20 | m NGt 24428/2025|26.03.2025 [WP(C)/8176/2025 |10 c

21 |D. K. PANDA [24429/202526.03.2025 |WP(C)/8058/2025 |10 | c |
KHAGESWAR

22 | oo 24430/2025|26.03.2025 |CONTC/344/2025 |10 c
B. K.

23 | HARANA 24431/2025|26.03.2025 |WP(C)/8026/2025 |10 c




24 |s BEHERA 24438/2025(26.03.2025 |[WP(C)/4763/2025 |10 | c |
‘25 o AR 24439/2025‘26.03.2025 WP (C) /7224/2025 ‘10 ‘ ‘c ‘
26 |P BASTIA 24440/2025(26.03.2025 |[WP(C)/8712/2024 [10 | c |
27 |P BASTIA 24442/2025(26.03.2025 |[WP(C)/8715/2024 [10 | c |
28 |P K NAYAK  |24445/2025(26.03.2025 [WP(C)/9505/2024 |7 | v
29 |M BEHERA 24449/2025(26.03.2025 |[WP(C)/8391/2025 [10 | c |
30 |S AGARWAL  |24452/2025(26.03.2025 [WP(C)/7971/2025 |7 | v
31 |DEBENDRA LAL|24466/2025|26.03.2025 [WP(C)/7155/2025 [10 | c |
32 |D SWAIN 124468/2025(26.03.2025 |CMP/463/2019 0| c |
33 |G N SETHI  |24474/2025/26.03.2025 [WP(C)/6046/2025 |10 | c |
‘34 e KUMAR 24475/2025‘26.03.2025 WP (C) /7228/2025 ’10 ‘ ‘c ‘
35 |A K SWAIN  [24476/202526.03.2025 |WP(C)/7228/2025 |10 | c
36 |P K ROUTRAY [24477/202526.03.2025 |WP(C)/7627/2025 |10 | c
37 |P K ROUTRAY [24479/202526.03.2025 |WP(C)/7668/2025 |10 | c
38 |c Das 24480/2025(26.03.2025 |MATA/161/2024 |7 | oo
39 |A B MALLICK [24481/202526.03.2025 |WP(C)/7635/2025 [10 | c
40 |SARADA NAYAK [24482/2025(26.03.2025 |WP(C)/7542/2025 |10 | c |
41 |A K MOHANTY [24483/202526.03.2025 |WP(C)/3812/2011 |7 | SR
42 |M DAS 24484/202526.03.2025 |WP(C)/1163/2016 |7 | SR
43 |G JAYASINGH [24485/2025(26.03.2025 |SA/61/1998 |7 | SR
44 |L D SAHU 24487/2025(26.03.2025 |WP(C)/7815/2017 |7 | u |
45 |D SWAIN 124488/2025|26.03.2025 |ABLAPL/14339/2024 |7 | SR
46 |L K MOHANTY |24489/2025|26.03.2025 |[WP(C)/3982/2025 |7 | u |
47 |D K SAHOO  |24490/2025|26.03.2025 |[WP(C)/2278/2024 |7 | u |
48 |T K NAYAK  |24495/2025|26.03.2025 |[WP(C)/2632/2023 |7 | o
49 |H PANIGRAHI [24499/202526.03.2025 |WP(C)/3144/2025 |7 | SR
50 |B BEHERA 124501/2025|26.03.2025 |[WP(C)/1016/2020 |7 | CH
51 [N K ROUT 24503/2025(26.03.2025 |MATA/25/2022 |7 | CH
52 |D K RATHA  [24505/2025(26.03.2025 |RSA/232/2024 |7 | o
53 |K C SWAIN  [24508/202526.03.2025 |WP(C)/4011/2013 |7 | CH
54 |P K SWAIN  [24509/2025|26.03.2025 |WP(C)/8316/2025 |7 | o
55 |S K PARIDA [24512/2025|26.03.2025 |CONTC/8583/2023 |7 | o
56 |D SAMAL 24513/2025(26.03.2025 |WP(C)/18204/2022 |7 | o
57 |S R MOHARANA [24514/2025|26.03.2025 |CMP/1172/2023 |7 | o
58 |S R MOHARANA [24515/2025|26.03.2025 |RVWPET/440/2023 |7 | CH
59 |D SAMAL 124516/2025(26.03.2025 WP (C)/32351/2011 |7 | U
60 |S S MISHRA |24517/2025|26.03.2025 |[WP(C)/9777/2014 |7 | u |
61 |P K PANI 124518/2025 (26.03.2025 |[FAO/73/2022 |7 | S
62 |A K ROUT 124519/2025(26.03.2025 |RSA/461/2012 |7 | u |
63 |A K ROUT 24520/2025|26.03.2025 |[RVWPET/121/2017 |7 | S
64 |I PANDA 24522/2025(26.03.2025 |MATA/165/2022 |7 | R
65 |P K JENA 124523/2025(26.03.2025 |SA/175/1964 |7 | u |




66 |P K DAS 124524/2025|26.03.2025 |BLAPL/8349/2024 |7 | o
67 |S PARIJA 124525/2025[26.03.2025 |CMP/879/2024 |7 | .
68 |s KHAN 124526/2025(26.03.2025 |ABLAPL/13181/2021 |7 | o
69 |N C SINHA  |24527/2025(26.03.2025 |ABLAPL/1002/2025 |7 | o
70 [N C SINHA  [24529/202526.03.2025 |0JC/12287/2001 |7 | .
71 |N C SINHA  [24530/202526.03.2025 |0JC/1626/1978 |7 | .
72 |s sAMAL 24532/2025|26.03.2025 [BLAPL/7180/2024 |10 | c
73 |UP BAG 24534/2025(26.03.2025 |[BLAPL/1857/2025 [10 | c |
74 |MD BISWAL  [24539/202526.03.2025 |BLAPL/1270/2025 |10 | c |
75 |S NAYAK 24555/2025(26.03.2025 |[BLAPL/891/2025 |10 | c |
76 |S BARIK 24559/2025(26.03.2025 |[BLAPL/1277/2025 |10 | c |
77 |RK MAHABHOI [24581/202526.03.2025 |BLAPL/2002/2025 |10 | c |
78 |H.K.MOHANTA [24593/202526.03.2025 |WP(C)/7703/2025 |10 | c |
79 |S.GUPTA 24597/2025|26.03.2025 |WP(C)/26125/2024 |10 | c |
80 |S.GUPTA 24598/2025|26.03.2025 |WP(C)/26134/2024 |10 | c |
81 |A MOHANTY  [24599/2025|26.03.2025 |MACA/1142/2024 |10 | c |
82 |S.K.DAS 24601/2025(26.03.2025 |[WP(C)/14489/2024 [10 | c |
83 |I CH SAHU  [24602/2025|26.03.2025 [MACA/428/2023 0 | c |
84 |J.R.KAR 24603/2025(26.03.2025 |[WP(C)/8113/2025 |10 | c |
85 |P.K.DAS 24604/2025(26.03.2025 |[WP(C)/8466/2025 |10 | c |
86 |A K DAS 124605/2025(26.03.2025  |MACA/428/2023 0 | c |
187 |S SWAIN 124607/2025(26.03.2025 |MACA/600/2024 0 | c |
88 |B.MALLICK  |24608/2025|26.03.2025 |WP(C)/6898/2025 |10 | c |
189 |M.NAIK 24610/2025(26.03.2025 |[WP(C)/1364/2025 |10 | c |
3.00,3%*3 ‘
90 |s Das 24613/2025(26.03.2025 |WP(C)/7044/2018 |7 SENT TO U
XEROX
91 |KISTISH 24615/2025(26.03.2025 |MACA/521/2022 0 | c
92 |M.K.DASH 24622/2025(26.03.2025 |[WP(C)/8005/2025 |10 | c |
93 |S.SAMAL 24624/2025(26.03.2025 |[WP(C)/7309/2025 |10 | c |
94 |A K MOHANTY |24625/2025(26.03.2025 |MACA/77/2021 0 | c
95 |S.GUPTA 24626/2025(26.03.2025 |[WP(C)/7222/2025 |10 | c |
96 |A K DAS 24628/2025(26.03.2025 |MACA/1312/2015 |10 | c |
97 |KISTISH 24630/2025(26.03.2025 |MACA/1312/2015 |10 | c |
98 |B.K.SWAIN  |24631/2025|26.03.2025 |WP(C)/7783/2025 |10 | c |
‘99 EHEINCHANI ‘24633/2025‘26.03.2025 MACA/804/2024 ‘10 ‘ ‘c ‘
100 M.K.NAYAK  [24634/2025|26.03.2025 |WP(C)/33093/2024 |10 | c |
101 K C NAYAK  [24635/2025|26.03.2025 |[MACA/311/2023 0 | c |
1102 |S.K.RATH 24636/202526.03.2025 |WP(C)/11951/2023 |10 | c |
103 |A K BARIK  [24637/2025|26.03.2025 |[MACA/311/2023 0 | c |
104 |K.PARIDA 24639/2025(26.03.2025 |[WP(C)/2987/2025 |10 | c |
105 [B R SENAPATI |24640/2025|26.03.2025 |MACA/345/2023 110 | lc |
106 |[S R OJHA 124643/2025(26.03.2025 |MACA/345/2023 0 | c |




107 |J DEHURY 24644/2025(26.03.2025 |MACA/475/2020 0 | c |
1108 [N K ROUT 124645/2025(26.03.2025 |MACA/694/2019 0| c |
1109 |J DEHURY 124646/2025(26.03.2025 |MACA/834/2023 0| c |
110 |S K SAHOO  |24647/2025|26.03.2025 |MACA/796/2024 0| c
‘111 T INCEANT ‘24648/2025‘26.03.2025 MACA/796/2024 ‘10 ‘ ‘c ‘
112 |[s R OJHA 124649/2025(26.03.2025 |MACA/345/2024 0| c |
113 |A MOHANTY  |24650/2025|26.03.2025 |WP(C)/345/2024 |10 | c |
114 |S SWAIN 124651/2025(26.03.2025 |MACA/433/2021 0| c |
1115 [P K BARIK  |24652/2025(26.03.2025 |MACA/433/2021 0 | c |
116 M. K. PANDA |24654/2025(26.03.2025 |LAA/31/2024 0 | c |
117 M. K. PANDA |24656/2025|26.03.2025 |LAA/31/2024 o | c |
1118 |S DASH 24657/2025|26.03.2025 |MACA/1264/2023 |10 | c
119 |S P SAHOO  [24658/2025|26.03.2025 |WP(C)/9166/2018 |7 | SR
1120 |S SWAIN 24660/2025|26.03.2025 |MACA/438/2020 0 | c |
121 [K K NATH 24661/2025|26.03.2025 |MACA/72/2021 0 | c |
1122 |S. SAHOO 24663/2025|26.03.2025 |CRLMC/870/2025 |10 | c |
123 |[P. R. SWAIN [24665/2025|26.03.2025 |CRLMC/766/2025 |10 | c |
124 |A T NAYAK  [24666/2025|26.03.2025 |MACA/28/2023 0 | c |
125 |L. ACHARI  [24667/2025|26.03.2025 |CRLMC/311/2025 |10 | c |
126 N K ROUT 24668/2025|26.03.2025 |MACA/28/2023 0 | c |
‘127 EASMOHAPATRA‘24669/2025‘26.03.2025 CRLMC/1192/2025 ‘10 ‘ ‘c ‘
128 |A K BARIK  [24672/2025|26.03.2025 |[MACA/393/2023 0| c
129 |S K BISWAL [24675/2025|26.03.2025 |RSA/282/2023 0| c
130 R. R 124676/2025(26.03.2025 |CRLMC/1134/2025 |10 | c
131 |S MOHARANA |24677/2025(26.03.2025 |RSA/331/2023 110 | c |
132 |S MOHARANA |24679/2025|26.03.2025 |RSA/17/2015 110 | c |
1133 [B DAS 24681/202526.03.2025 |[RSA/415/2016 0 | c
134 |A. MOHANTY [24682/202526.03.2025 |WP(C)/8568/2025 |10 | c
‘135 ;éﬂiﬁTy ‘24683/2025‘26.03.2025 CRLMC/835/2025 ‘10 ‘ ‘c ‘
136 B PARIJA 124687/2025(26.03.2025 |FAO/423/2018 110 | c |
137 |A.P. SAHOO |24689/2025(26.03.2025 |CRLMC/735/2025 |10 | c |
138 iA?fNAIK 24691/2025|26.03.2025 |CRLA/93/2016 10 c

139 |PAUAPTHAR 10469372025 26.03.2025  |conTC/8074/2024 |10 c

140 [ 24694/202526.03.2025 |CONTC/1253/2025 |10 c

141 [K K NATH 24695/2025(26.03.2025 |CONTC/7281/2024 |10 | c |
142 |A. MOHANTY |24697/2025|26.03.2025 |WP(C)/8569/2025 |10 | c |
1143 |S SAHOO 24698/2025(26.03.2025 |CONTC/6778/2024 |10 | c |
144 |A. MOHANTY |24699/2025|26.03.2025 |WP(C)/8565/2025 |10 | c |
1145 |S SAHOO 24700/2025(26.03.2025 |CONTC/6779/2024 |10 | c |




1146 |S SAHOO 24701/2025(26.03.2025 |CONTC/6780/2024 |10 | c |
1147 |HK DAS 24703/2025(26.03.2025 |ABLAPL/3071/2025 [10 | c |
1148 |S SAHOO 24704/2025(26.03.2025 |CONTC/6777/2024 [10 | c |
1149 |s SAHOO 124707/2025(26.03.2025 |CONTC/6769/2024 [10 | c
1150 |S SAHOO 24709/2025(26.03.2025 |CONTC/6771/2024 [10 | c |
1151 |s SAHOO 24710/2025(26.03.2025 |CONTC/6775/2024 |10 | c
1152 |S SAHOO 24711/2025(26.03.2025 |[CONTC/6776/2024 |10 | c |
1153 [U P BAG 24713/2025(26.03.2025 |CONTC/6741/2024 [10 | c |
154 |P N NAYAK  [24714/2025|26.03.2025 |WP(C)/6757/2025 |10 | c |
155 K N SAHOO  [24715/2025|26.03.2025 |WP(C)/3846/2025 |10 | c |
156 K N SAHOO  [24716/2025|26.03.2025 |WP(C)/7645/2025 |10 | c |
157 [K N SAHOO  [24717/2025|26.03.2025 |WP(C)/7642/2025 |10 | c |
158 |[P.N.NAYAK  [24719/2025|26.03.2025 |WP(C)/6769/2025 |10 | c |
159 |T K NAYAK  [24720/2025|26.03.2025 |WP(C)/23919/2024 |10 | c |
160 |[P.N.NAYAK  [24721/2025|26.03.2025 |WP(C)/6828/2025 |10 | c |
161 |T K NAYAK  [24722/2025|26.03.2025 |WP(C)/3846/2025 |10 | c |
162 [P.N.NAYAK  |24723/2025|26.03.2025 |WP(C)/6837/2025 [10 | c |
163 |T K NAYAK  |24724/2025|26.03.2025 |WP(C)/5439/2025 [10 | c |
164 |P.N 24725/2025(26.03.2025 |WP(C)/6840/2025 [10 | c
165 |T K NAYAK  [24726/202526.03.2025 |WP(C)/5463/2025 [10 | c
166 |T K NAYAK  |24727/2025|26.03.2025 |WP(C)/7752/2025 [10 | c |
167 |[P.N.NAYAK  [24728/202526.03.2025 |WP(C)/7061/2025 |10 | c
168 |T K NAYAK  [24730/202526.03.2025 |WP(C)/8474/2025 [10 | c
169 [P.N.NAYAK  |24731/202526.03.2025 |WP(C)/7112/2025 [10 | c |
170 |T K NAYAK  [24732/202526.03.2025 |WP(C)/8532/2025 |10 | c
1171 |D SAMAL 24733/2025(26.03.2025 |[WP(C)/5439/2025 |10 | c
172 |[P.N.NAYAK  [24734/2025|26.03.2025 |WP(C)/7143/2025 [10 | c
1173 D SAMAL 24735/2025(26.03.2025 |[WP(C)/5463/2025 [10 | lc |
174 [P.N.NAYAK  |24736/2025|26.03.2025 |WP(C)/7158/2025 |10 | c |
175 |[P.N.NAYAK  [24737/2025|26.03.2025 |WP(C)/7161/2025 |10 | c
176 |[P.N.NAYAK  [24738/2025|26.03.2025 |WP(C)/7171/2025 |10 | c
177 [P.N.NAYAK  |24741/2025|26.03.2025 |WP(C)/7191/2025 |10 | c |
178 [P.N.NAYAK  |24743/2025|26.03.2025 |WP(C)/7195/2025 |10 | c |
1179 |B.SAHOO 24745/2025(26.03.2025 |CONTC/1378/2025 |10 | c |
180 [P.N.NAYAK  |24746/2025|26.03.2025 |WP(C)/6754/2025 |10 | c |
181 |T.PRAHARAJ |24748/2025|26.03.2025 |WP(C)/1788/2025 |10 | c |
1182 |C.RANA 24750/2025(26.03.2025 |CONTC/7703/2024 |10 | c |
‘183 oraTy ‘24753/2025‘26.03.2025 CRIMP/1328/2023 ‘10 ‘ ‘c ‘
184 |P.K.DAS 24754/2025|26.03.2025 |WP(C)/8385/2025 |10 | c |
185 |S.K.BISWAL |24755/2025|26.03.2025 |WP(C)/8218/2025 |10 | c |
186 M.R.BARIK  [24756/2025|26.03.2025 [MATA/117/2025 0 | c |
187 |P.K.DAS 124757/2025(26.03.2025 |MATA/113/2025 0 | c |
188 |P.BEHERA 24759/2025|26.03.2025 |WP(C)/6704/2025 |10 | c |




189 |S.K.SAHOO  |24760/2025|26.03.2025 |WP(C)/8108/2025 |10 | c |
1190 M BEHERA 24769/2025(26.03.2025 |[WP(C)/7357/2025 [10 | c |
1191 M BEHERA 124770/2025(26.03.2025 |[WP(C)/7350/2025 [10 | c |
192 |B.BARIK 124771/2025(26.03.2025 [WP(C)/7527/2025 [10 | c |
1193 M BEHERA 24773/2025(26.03.2025 |[WP(C)/7353/2025 |10 | c |
1194 [B.BARIK 24774/2025(26.03.2025 |CONTC/138/2025 |10 | c
1195 |B.BARIK 124775/2025(26.03.2025 |[WP(C)/7661/2025 |10 | c |
1196 |B.BARIK 124776/202526.03.2025 |WP(C)/7665/2025 |10 | c |
1197 |B.BARIK 124777/2025|26.03.2025 |WP(C)/8213/2025 |10 | c |
1198 |B.BARIK 124778/2025|26.03.2025 |WP(C)/8280/2025 |10 | c |
1199 |B.BARIK 24779/2025|26.03.2025 |WP(C)/8283/2025 |10 | c |
200 |[S.K.NAYAK  [24780/2025|26.03.2025 |WP(C)/21193/2024 |10 | c |
201 |M.BARAL 24781/2025|26.03.2025 |[RSA/452/2024 0 | c |
202 |D.NAYAK 24782/2025|26.03.2025 |[RSA/129/2025 0 | c |
203 |A.MOHANTY  [24783/2025|26.03.2025 |[RSA/397/2024 0 | c |
204 |A.MOHANTY  [24784/2025|26.03.2025 |RSA/12/2025 0 | c |
205 [M.BARAL 124785/2025(26.03.2025 |[RSA/117/2025 0 | c |
206 |S.K.PRADHAN [24786/2025(26.03.2025 |RSA/93/2025 0 | c |
207 |[P.K.MOHANTY |24787/202526.03.2025 |WP(C)/25041/2024 [10 | c |
208 |[R.K.MAHABHOTI [24789/2025 [26.03.2025 |WP(C)/25034/2024 [10 | c |
209 |A.K.BEHERA [24790/202526.03.2025 |WP(C)/21083/2024 [10 | c |
210 [R.SAMAL 24791/2025(26.03.2025 |WP(C)/8086/2025 [10 | c
211 [R.K.MALLIK [24792/202526.03.2025 |WP(C)/7959/2025 |10 | c
212 [L SAHOO 124793/2025(26.03.2025 |[BLAPL/5428/2024 |7 | c |
213 |[SK BISWAL  [24801/202526.03.2025 |WP(C)/6107/2025 |10 | c
214 [NBETE 124802/2025(26.03.2025  [BLAPL/5428/2024 |7 U
215 SEIIAIHE 24803/202526.03.2025 WP (C)/3885/2024 |7 U

3.00,3*3
216 |[PR SWAIN 24804/2025|26.03.2025 |ABLAPL/14544/2024 |10 download U

copy

5.00, 5*3
217 |S DAS 24805/2025|26.03.2025 |[WP(C)/6944/2025 |7 download U

Copy

4.00,4*3
218 |B BEHERA 24806/2025|26.03.2025 WP (C)/32133/2024 |7 DOWNLOAD  |U

COPY
| | | Total 12054

NIC




